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Categories of posts in Central 
Cooperative Banks in Punjab 

@@,1935-B. SHRI SAMAR MU-
KHERJEE : Will the Minister of 
AGRICULTURE be pleased to state: 

(a) the number of posts of different 
categories in different Central Cooperative   
Banks   in   Punjab; 

(b) the number of reserved posts for 
Scheduled Castes in different categories in 
each Central Cooperative Bank; 

(c) the number of scheduled caste 
employees posted in each Category in 
different Central Cooperative Banks; 
 

(d) whether proper roaster for the 
purpose is being maintained in these banks; 
and 

(e) what steps are being taken to clear 
the backlog of reserved posts, if any ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
NITISH KUMAR) : (a) to (e) The informa-
tion is being collected and will be laid on 
the table of the House- 

Per Capita consumption of food-grains 
in India 

££1935-D. SHRI KAMAL MO-
RARKA: Will the Minister of AG-
RICULTURE be pleased to state: 

(a) what is the present per capita 
consumption of foodgrains in India; and 

(b) how does it compare with the 
position in advanced Countries? 

THE   MINISTER OF     STATE IN THE 
DEPARTMENT   OF AGRICULTURE     
AND   COOPERATION    IN   THE   
MINISTRY   OF AGRICULTURE   (SHRI    
NITISH KUMAR) : (a) The level of  con-
sumption   at   any   point    of time depends 
upon population; production    and   
availability; changes in stocks  held   by  
producers,  traders and consumers; income 
distribution; pattern   of  consumption   etc.   
The provisional estimates   of per capita net   
availability   of  foodgrains   for consumption 
for 1988   and 1989 are 
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446.5 grams and 496.6   grams  respectively 
per day 

(b) It may not be appropriate to compare 
the foodgrains consumption in India with 
tfnse of advanced countries, as the foxl 
habits differ from country to country, food 
baskets also   very    among    countrie . 

12.00 NOON 

(The Deputy Chairman in the Chair) 

PAPERS LAID ON THE TABLE 

Report of the Committee of 
Parliament regarding Scale of pay and 

connected matters in respect of the 
Secretaries-General of the Rajya Sabha 

and Lok Sabha) 

SECRETARY-GENERAL : 
Madam, I lay on the Table a copy (in 
English) of the Report of the Committee of 
Parliament appointed to report on the 
pending matter of the scale of pay and 
connected matters in respect of the 
Secretaries-General of the Rajya Sabha and 
Lok Sabha. [Placed in Library. See No.  LT-
1021/90]. 

I. Notification published the National 
Capital Region Planning Board 
Contributory Provident Fund 
Regulations, 1990. 

II. Notification publishing the Delhi.-
Rent Control, (Amendment) Rules, 1990. 

THE MINISTER OF URBAN 
DEVELOPMENT SHRI MURA-SOLI 
MARAN) : Madam, I lay on the Table a 
copy each (in English and Hindi) of the 
Ministry of Urban Development— 

I. Notification No. C-11031/1/88-
NCRPB dated the 14th April, 1990 
publishing the National Capital Region 
Planning Board Contributory Provident 
Fund Regulations, 1990, under section 38 
of the National Capital Region Planning 
Board Act, 1985. [Placed in Library. See  
No.   LT-990/90]. 

II. Notification G.S.R. No. 473 (E) 
dated the 8th May, 1990, publishing the 
Delhi Rent Control (Amendment) Rules, 
1990 under sub-section (3) of section 56 
of the Delhi Rent Control Act, 1958. 
[Placed in Library. See No. LT-973/90]. 

I. Notification publishing the 
Employees State Insurance (Control) 

Amendment   Rules, 1990. 

II. Notifications publishing the 
Employees Provident Funds (Second 

Amendment) Scheme,    1990. 

SHRI MURASOLI MARAN  : 
Madam, on behalf of SHRI RAM VILAS 
PASWANI lay on the Table a copy each (in 
English and Hindi) of the  Ministry  of 
Labour— 

I. Notification G.S.R. No. 199 dated 
the 31st March, 1990, publishing the 
Employees' State Insurance (Central) 
Amendment Rules, 1990 under sub-section 
(4) of section 95 of the Employees' State 
Insurance Act, 1948. [Placed in Library, 
See No. LT- 972/90]. 

II. Notification G.S.R. No. 221 dated 
the 7th April, 1990, publishing the 
Employees' Provident Funds (Second 
Amendment) Scheme, 1990, under section 
6D of the Employees' Provident Funds and 
Miscellaneous Provisions Act, 1952. 
[Placed in Library.   See No. LT- 971/90]. 

I. Report and   Accounts (1988-89) 
of the National Seeds Corporation 

Limited, New Delhi and related 
papers. 

II. Report  and    Accounts   for   the 
period ending 30-6-1987 of the 
Karnataka Dairy Development 

Corporation Limited, Bangalore 
and related papers. 

 


